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[RAJYA SABHA]

SHRIP. WILSON: Sit, | introduce the Bill.

The Constitution (Amendment) Bill, 2020 (substitution of new Article for Article 130)

SHRI P. WILSON (Tamil Nadu): Sir, | move for leave to introduce a Bill further to
amend the Constitution of India.

The question was put and the motion was adopted.
SHRIP. WILSON: Sir, | introduce the Bill.
MR. DEPUTY CHAIRMAN: Now, Dr. Abhishek Manu Singhvi. He is not present.

3.00 P.M.
The Companies (Amendment) Bill, 2019
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